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(b) The curriculum design and training methods are 
periodically reviewed in the IITs to include new and 
emerging technologies and changes that are taking 
place within and outside the country. Some of the new 
areas of study and research likely to be introduced in 
IITs are Super Computing for Engineering Applications, 
Concurrent Engineering, Photonic Devices, High 
Performance Composites, Instrumentation Technology, 
Atmospheric Sciences, Applied Statistics & Information, 
Information Technology, Environmental Sciences & 
Technology, Toxic Waste Management, Industrial 
Insturmentation, Construction Engineering Management, 
Environmental Challenges etc. 

[Translation] 

Project Balika Scheme 

6945. SHRI MANJAY LAL : Will the Minister of 
HUMAN RESOURCE DEVELOPMENT be pleased to 
state: 

(a) the total amount of assistance provided to the 
Government of Bihar under "Project Balika" scheme 
during the last three years; 

(b) whether the State Government has spent the 
requisite twenty percent amount on this Project to 
maintain and keep it running; 

(c) whether the Government propose to implement 
the project through lioluntary organisations too; and 

(d) if so, the details thereof? 

THE DEPUTY MINISTER IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT 
OF EDUCATION AND DEPARTMENT OF CULTURE 
(KUMARI SELJA) : (a) to (d). There is no Scheme 
namely, 'Project Ballka' in operation in Bihar with 
assistance for this Ministry. 

12.01 hr •. 

RE : EARLY RECONSTRUCTION OF HOUSES 
DAMAGED AT CHARAR-E-SHARIEF 

[Translation] 

SHAI RABI RAY (Kendrapada) ; Mr. Speaker, Sir, In 
the All Party Parliamentary delegation, we visited 
Kashmir and also paid a visit to Charar-e-Sharie!. We 
met nearly 1000 common people during this visit and 
all were angry. Since we were representing a 
Parliamentary delegation they told us to highlight their 
grievances In the Parliament. 

Sir, from humanitarian point of view I want to place 
before this House, what we witnessed at Charar-e
Sharle!. The houses of common people were burnt on 
8th, 9th and 10th. They showed those burnt houses to 
the delegation and put a question to it as to what will 

happen to them. These people have faith In our 
Parliament and keeping this human problem in mind, I 
want to urge to the Government and the Prime Minister 
who is also incharge of Kashmir affairs that we and the 
Central Government should take initiative to extent relief 
to them and rebuild their burnt houses on war footing. 
This will go in favour of India. We should not only try 
to build their houses but must ensure that they are 
rebuilt within 2-3 months and in this way Government 
should send a message across the world that we are 
alive to the problems ot these residents. We can take 
the help of Army engineers to complete this job on war 
footing. This will convey a message to the world. The 
common people there are agitated, we have seen the 
burnt houses. Government should make a statement 
that it is taking up this work and wants to complete it 
on war footing. 

Mr. Speaker, Sir I want you also to put pressure on 
this Government on behalf of this House to undertake 
this work on war footing and extend relief to the people 
there and a unanimous message of this effect Should 
go out from this House. Government should not work in 
a routine manner but do it on war footing so that people 
feel that you are giving a healing touch to them. Such 
a message must go out from this House. 

SHRI P.G. NARAYANAN (Gobichettipalayam) : Mr. 
Speaker, Sir, an all-party Parliamentary delegation 
visited Charar-e-Sharief on 20th May to assess the real 
situation there. We deeply shocked over the way 
the'Pakistan-sponsored' foreign mercenaries and 
extremist militants burnt down the holy shrine of the 
Sufi saint and the town of Charar-e-Sharief. It was a 
total devastation. We met the people who had gathered 
there. Of course, there were different versions regarding 
the incident, but we need not go deep into that. The 
question before us is that the people in the town are 
homeless now. More than thousand houses were 
destroyed. People are very m1Jch agitated as they have 
lost all their belongings in the fire. They shouted slogans 
before us, demanding full compensation for the losses 
suffered by them and for rebuilding their houses. The 
need of the hour is to rebuild the houses immediately. 
without any loss of time. The Government should not 
make any delay on this vital task. 

The Governor also apprised us of the law and order 
situation in the State. He also informed that the 
Govemment had already sanctioned a compensation of 
Rs. 2 lakh to each affected family. But it has not yet 
reached the people. 

So, I urge upon the Government that the construction 
work should be started immediately and necessary steps 
should be taken to distribute the compensation amount 
to the affected people at the earliest. Moreover, before 
starting the election process, the Government should 
come forward and announce the economic and political 
package in the State to facilitate all political parties to 
take part in the elections. 
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[Translation] 

SHRI RAM NAGINA MISHRA (Padrauna) The 
Parliamentary Committee that has gone to Charar-e
Sharief ... (Interruptions r 
[English] 

MR. SPEAKER: This is not going on record. 

[Translation] 

SHRI RAM NAG INA MISHRA : What have I said, 
which you do not want to allow to go on record? 

MR. SPEAKER: You are speaking without my 
permission. 

SHRI RAM NAG INA MISHRA : I seek your 
permission. 

MR. SPEAKER: I am not allowing you. 

(Interruptions) 

[English] 

MR. SPEAKER : Do not carry on this discussion. 
The Government has said on the floor of the House that 
the same principle and formula applies to Mandir, Masjid 
and everything. Why is it necessary to repeat it? 

[Trans/ation] 

SHRI DEVENDRA PRASAD YADAV (Jhanjharpur) : 
Mr. Speaker, Sir, I was one of the Members of the 
Parliamentary delegation which visited Charar-e-Sharief 
on 20th May. 

Agar hum Charar-e-Sharief ki halat sunane lagenge, 
to pathar bhi aansu bahane lagenge, agar bhir mein 
kho jaye insaniyat, to use khojne mein jamane lagenge. 

The Dargah of Sufi Saint Nuruddin Noorani alias 
Nund Rishi was completely gutted and we saw this heart 
rendering scene ourselves. This Dargah was a symbol of 
communal harmony and Hindu-Muslim Unity. This was a 
cultural heritage of Kashmir which was completely b;\Imt. 
The houses and shops around the Dargah were also 
burnt on 8th and 9th. It is a sad commentary the way this 
heinous crime was committed and a religious place was 
sieged and destroyed by militants or mercenaries at the 
instance of external agencies. 

I raised this matter because the civilisation of 
Kashmir is being burnt and the culture is being 
destroyed. If a foreign hand creates such disturbances 
in our country and goes scot-free, then what is our 
hand doing? 

MR. SPEAKER : We have discussed this for 5-6 
hours. 

[English] 

You confine youself to the point of your visit only. 

• Not Recorded. 

[Translation] 

SHRI DEVENDRA PRASAD YADAV : When this 
house was in session ..... 

MR. SPEAKER: This has been discussed right from 
11 A.M. to 9 P.M. Do not repeat all that. 

SHRI DEVENDRA PRASAD YADAV : Mr. Speaker. 
Sir, we had gone there and on that day it was said that 
the burnt buildings shall be reconstructed on war footing 
to integrate the communities there. I am referring to 
what a fire victim had said. We had tried to know the 
ground reality from hundreds of people. A 25 year old 
youth Mohammad Ashraf of Gulshanabad while standing 
over the ashes of his shop told us that they were starving 
for the last 3 months and are unable to come out of 
their houses. His house was gutted. He is left with 
nothing. He also mentioned another point which I want 
to put before this House. Sir, in this way the militants 
were coming there ... 

[English] 

MR. SPEAKER: you are not giving a report to the 
House and if it has to be given, it has to be properly 
done. Please be brief and come to the point directly: 

SHRI DEVENDRA PRASAD YADAV : All the schools 
are closed there. This incident has taken place because 
of insensivity of this Government. The people, the local 
social workers, leaders there are not taken into 
confidence by the Government. Therefore, I, specifically 
charge this Government of indeciSiveness, confusion, 
indecision and susceptibility. The local administration 
... (Interruptionst 

[English] 

MR. SPEAKER : This is not going on record. 

SHRI SAIFUDDIN CHOUDHURY (Katwa) : Sir, a very 
useful and correct decision was taken to send the 
Parliamentary delegation. We could see for ourselves the 
destruction that took place there on 8th, 9th and 10th of 
this month. We could talk to the traumatised people who 
lost everything that they had. Along with destruction of 
the holy shrine thousands of houses were also destroyed. 
People were agitated. But there was some consolation for 
them that somebody from the nation came to stand by 
their side. The rebuilding of the Charar-e-Sharief and the 
houses should be taken up as a matter of challenge and 
not in the usual sense of the term. The quick we are 
successful in rebuilding the houses and the shrine the 
more the alienation will be removed from the minds of the 
people. There may be doubts in their minds as to who 
were responsible for it. But everybody is agreed on the 
fact that the millitants took shelter in the shrine and it was 
their responsibility for all that happened at Charar-e
Sharief. But the saddest thing is that despite the 
responsibility lying on the militants for the destruction of 
the shrine, there are certain elements who are exploiting 

• Nol Recorded. 
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the situation against our country and that has to be 
combated unitedly, For this the question of taking up the 
work of the work of rebuilding of the houses on a war 
tooting is very necessary. 

Another point that we understood was that the 
people who gathered there have a lot of expectation 
from this Parliament. It may be due to the fact that this 
delegation went there after three years. 

In between, no interaction took place from the side 
of the nation with the people of Kashmir. Now, we 
realise, Sir, that when we talk of political process, when 
we talk of holding election, the militants will be 
desperate. Their mentors will provoke them to create 
this kind of incidents. So, the security forces will have 
to be more alert to ensure that this kind of things do not 
happen elsewhere. 

Secondly, certain pol~ical issues including autonomy 
have to be tackled in a very immediate manner so that 
the faith of the people is restored in the democratic 
process and they are brought back to the mainstream 
of our country. So, it is a very challenging task and I 
think the Government will realise the immediacy of the 
problem, the urgency of the problem and respond to it 
in a very proper measure. 

[Translation] . 

MAJ. GEN. (RETD.) BHUVAN CHANDRA 
KHANDURI (Garhwal) : Mr. Speaker, Sir, I had also 
visited Charar·e-Sharief on Saturday with this 
delegation. I fully agree with what Hon. Rabi Ray ji has 
said. Here we need not put blame on each other. I think 
we have to deal with this situation on two counts. The 
houses were burnt in a systematic manner. Therefore, 
their houses should also be rebuilt in a systematic 
manner or in whatever way it may be necessary to 
reconstruct them. It will be better to build their houses 
instead of giving financial assistance to them as 
announced by the Government. They shoud be provided 
with men and material to complete the work instead of 
giving 1 or 2 rupees. This is the first requirement. 

What I experienced there is that the Government has 
no authority there. The information system is also not 
efficient. When we visited that place people there told us 
that they knew that Government is going to give, a relief 
of RS.5,000 to Rs.1 0,000. When we returned and met the 
Governor, we came to know that a sum of Rs.2 lakhs has 
already been sanctioned. People should know what the 
Government is doing. They should be given a healing 
touch and the Government must enforce it authority. I felt 
personally that the slogans are raised and resentment 
expressed under pressure from militants. The resentment 
may be natural but It is also true that they are doing so 
under the pressure of the militants. So, I will request the 
Governmnt to assert its authority so that, people feel that 
you are capable enough to protect them and such an 
atmosphere should be created there that the people may 
have the sense of security .... (lnterruptions) ... I do not 
want to say anything about Army at this stage. It will not 

be lair. There is no doubt, that the damage has been 
done by Pakistan. The houses were set on fire in systematic 
manner and a false and misleading propaganda is taking 
place. It is Government's responsibility to check such type 
of misleading propaganda and take appropriate action 
against that. 

{English] 

THE MINISTER OF STATE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT 
OF YOUTH AFFAIRS AND SPORTS) AND MINISTER OF 
STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS 
(SHRI MUKUL WASNIK) : Mr. Speaker, Sir, it was most 
appropriate that the Parliamentary Delegation was sent 
to Charar-e-Sharief ot meet the ..,eople who have been 
affected by the dastardly incident. The Delegation was 
able to meet the Army authorities, they were able to 
meet the Governor and they were also able to discuss 
as to what exactly had happened in Charar-e-Sharief. 
The inlormation which the hon. Members are bringing 
to the notice of this House. I would like to mention here 
that we will definitely inform the concerned authorities 
about the concerns expressed and the suggestions 
made by the hon. Member and if there is a need, we 
c&.n also organise a meeting 01 the hon. Members who 
had gone in the Delegation with the concerned 
authorities so that the suggestions can be looked after. 

MR. SPEAKER : Well, this is what I would like to 
express on this point. 

The Goverment and all of us did well in sending an 
All Party Delegation to Charar-e-Sharief. The houses 
which have been burnt down should be reconstructed 
as soon as pOSSible, which is very important. I think that 
can be done on a footing which is very expeditious. We 
would not like to call it 'war looting'. On this, a statement 
may be made by the Government as to how they would 
like to deal with this matter so as to see that the relief 
and reconstruction is provided and done in a very 
speedy manner. The statement may be made in three 
days' time in the House. 

{Translation] 

SHRI VINAY KATIYAR (Fiazabad) : Mr. Speaker, Sir, 
I would request the Government to send another 
Parliamentary delegation to take stock of the temples 
destroyed and houses burnt at other places and to 
ensure apropriate assistance to the sufferers. 

MR. SPEAKER : If the hon. Members want, one 
more delegation can be sent and wherever they want 
to go, they can go there. 

(Interruptions) 

MR. SPEAKER : The Government has expressed it 
on the floor of the House. Let us not say anything which 
will mislead the people. The Government has said that 
the formula which applies to Masjid will apply to Mandir 
also. 


